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ORDER 

Per J. Sudhakar Reddy, AM :-   

This appeal filed by the revenue is directed against the order of the Learned 

Principal Commissioner of Income Tax - Durgapur, (hereinafter the “ld. Pr. CIT”), passed 

u/s. 263 of the Income Tax Act, 1961 (the ‘Act’), dt. 20/03/2019, for the Assessment 

Year 2014-15. 

2. The ld. Counsel for the assessee submitted that it wants to withdraw the appeal 

as the necessary relief has been granted by the Assessing Officer in the consequential 

order passed u/s 143(3) r.w.s. 263 of the Act. The ld. D/R submitted that she has no 

objection in withdrawal of the appeal by the assessee. In view of these contentions, this 

appeal of the assessee is dismissed as withdrawn. 

 

3. In the result, appeal of the assessee is dismissed. 

 

Kolkata, the 25th day of November, 2020. 

 Sd/-         Sd/-   
[S. S. Godara]        [J. Sudhakar Reddy]      
Judicial Member                                                 Accountant Member 
 

Dated :  25.11.2020 
{SC SPS} 
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